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Ch.Dgealn Integrated Rural [)e,elop-
ment Programme 

*297 SHRI B.V. DESAI: 
SHRI K. PRADHANI : 

Will the Minisl er of AGRICULTURE 
AND RURAL DEVELOPMENT be pleased 
to state : 

(a) whether implement'l,t ion of the 
Integrated Rural Development Programme 
would require drastic changes to help 
those weaker sections which are still un-
touchetj by it; 

(b) if so, the changes (hat are likely 
to be made; 

(c) the time by which these changes 
will be made; and 

(d) \\hether these changes will take 
effect from the current Year? 

THE MINISTER OF STATE IN THE 
OEPATTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
K AR)'«(') to (d) A f"tatemcnt i~ given below. 

Statement 

A recellt report on the Integrated Rural 
Development Pr('l~ramme by the Programme 
Evaluation Organisation of the Planning Com-
mission has shown that the IROP has had a 
positive imp~ct on the income and living 
standards of the beneficiary households 
survey. 

One of the more important findings of 
the Evaluation Report is that out of the 
868 sample beneficiary households initial))" 
having an annuul income of less than Rs, 
3,500, 49.42 % were able to achieve an 
annual income level of Rs. 3,500 and above 
after their coverage under IRDP. It has 
a]so shown that the general awareness of 
the programme was high among the people. 
Nearly 90 % of .the selected sample bene-
ficiaries feJt that they had benefited from 
tbe. progrmme. A little over 88 % of th~ 
beneficiaries reported that their income had 
increased as a result of tbeir coveraie un-
der IRDP and almost 90% of them cxpros-
lOCI tlJe view that, tho proarNDUle bad lod 

to an increase in their family employmertt. 
Again, about 77 % of the selected sample 
househo}('s sta,~ their consumrtion Jo\'ol 
had increased, and 64 % felt that their 
overal J social status in the village had been 
elevated as a result of their coverage under 
the pro,ramme. Arother significant fir.d-
ing of the Evaluation Study is that 40 % of 
the sample beneficiar) families belong to 
the ScheduJed Cast es and Schedul cd Tribes. 
Keeping in view tht: conditions of proverly 
e~ti sting in the rural areas of India, thete 
ach ievcrncnts arc ~ubstar.tial even though 
poverty ~t i11 remains a major prob] em to. 
be ta.:kled. 

The report has also revealed certain 
dificiencies. These deficiencies mainly 
rclate to administrative and organisational 
set up like frequent transfer of staff and 
lack of inter. sectoral linkages, low level of 
per capita investment, non-preparation .of 
perspt'ctive plans and wrong identJfication 
of SGme beneficiaries, etc. 

~'oll\)wjng Sf eps have been taken to im-
prove the implementation of lRD Pro-
gramme in the VII Plan: 

(i) a higher investment per family 
including package of assistance ta 
enable a proper return on invest-
ment; 

(ji) a supplemental dose of assitance 
to these fam'lies assisted durina 
the VI Plan who have Dot been 
able to cross the poverty line, for 
no fault of their own; 

(i ii) the approach of uniformity t fat 
physical and financial achieve-
ments, has been cbanged to ono 
of selectivity; 

(iv) the identification of beneficiaries 
must be ratified by the villa., 
as~embljes, as per the ,uideJines. 

(v) efforts to improve the Jinkagls 
throuah ident if),ioa bodies at dis· 
trict-levo Is for this purpose or 
through the establishment of Dis-
trict SuppJy and Marketina Co~ 
tra; 
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(vi) a Hiah Level Committee has beeD 
appointed to r~view the existing 
administrative arran.ements for 
rural development and poverty al .. 
leviation programmes; and 

(vj i) a new system of concurrent eva .. 
Juat ion of current and two year 
old beneficiaries is being intro-
duced. 

The State Governments have also been 
addressed in this regard to look into and 
remedy the detciencies point cd out in the 
report. The implementation is, thus, being 
streamJined and procedures beinl reviewed 
to obviate these deficiencies. 

Sforage Capaclty 

*298. SHRI KRISHNA PR ATAP 
SINGH: Will the Minist er of FOOD 
AND CIVIL SUPPLIES be pleased to 
.tate : 

(a> the present storage capacity in the 
countlY; 

~ (b) the country'b total requirement of 
storage capacity; 

(c) the extent of damage caused due 
to shortage of storage capacity per year; 
and 

(d) f,teps being taken to increase the 
storage capacity? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES . (RAO BIRENDRA 
SINGH) : (a) to (d) As on 1.7.1985, theca-
vered storage capacity with the Food Corpo-
ration of India and State agencies for food. 
grains is estimated at about 23.8 million 
tonnes. On the basis of the c:xistina food· 
,rain stock of 29.17 million tonnes, the: 
total requirement of storage capacity for 
foodsrains works out to about 34.00 mil. 
lion .tODDCIe 

I Certain quantities of food.rains do I.t 
dami.ed for want of 4.:overed storaae space. 
However, separate figures for damale 
cauiea to foodleains due to ,borla,.: of 
Itorale capacity are Dot availablo. 

Fol1owinl steps have been/are be:nl 
taken to increase tbe availability of covered 
storage capacity-

(a) construction of additional storage 
capacity has already been taken 
up through the Food Corporation 
of India, Central Warehousing 
Corporatjon and the State Ware. 
housing Corpo lation. I t is expec-
ted that·thc three 3gencies taken 
together would be able to const-
ruct an additional storage capa· 
city of 2.28 million tonneS for 
foodgrains during 1985-86; 

(ii) the Food Corporation of India is 
also making efforts to hire addit-
ionaJ storage capacity from vari. 
ous sources; 

(iii) efforts are also on to step up the 
utilibation of the availab!e storage 
capacity by increasing stack" hei-
ght, reducing alJ eywclYS, etc. 

PublicitY to Legal Aid Scheme on 
T.V. and AIR 

*299. SHRI BALASAHEa VIKI-{E 
PATIL: WilJ the Minister of I~FORMA .. 
TION AND BROADCASTING be pleased 
to state: 

('i) whether it is a fact that altouah 
the Gvcrnment of Maharashtra have enfo. 
rced the: legaJ aid scheme for the poor, 
women and the backward cJsses, the scheme 
is not fully utilised by th: needy, as many 
are not aware of it both in tbe ur ban and 
rural arers; 

(b) whether Government propose to 
give wide "ubhcity to the scheme both OD 
TV and AIR; and 

'(c) if 10, the details of the schemo 
drawn up in this reaard '1 

THE MINISTER OF STATE OF THB 
M[NlSTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL} : 
(a) 10 (c) 'fhe media arc broadcastina aDd 
telecastinl several programmes .eonve)in. 
iDfotmatiOll and detaUs 011 ·ttlt scheme of 


